
SR.NO. DATE. 	 ORDERS, 

I I 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH, AHMEDABAD 

iALMk-fO.A./ TTA/ 1f 5 	19 

A- 	ciy 	 Applicant (s). 

Adv. for the 
Petitioner (s). 

Versus 

\ 

1 
	

Respondent (s). 

' 	 Adv. for tha 
Respondent (s). 



.000 	 -../45s/9O 

Shri Lakshmi Narayan 
Worics Manager, Loco shop, 
Dahod. .pplicant 

Vet sus 

The Secretary, 
Railway Board, 
Rail Bhawan, 
ai SinC Narg, 

New Delhi. 

General Nianager, 
vestern Railway, 
Churchgate, Bombay. 

6hri h.i.Khemari., or his successor 
Chief i1ech.bngirleer, 
Western Railway, 
Churchgate, Bombay. 	 : Resporidets 

Coram : Hon'ble Mr. 1.i1.3ingh 	: Administrative Member 

Hon' ble Mr. .C.Bhatt 	Judicial Member 

ORDER 

Date: 14-2-i9I 

Per: Hori'ble Mr. 21.14.6ingh 	 : Adsnirijstr.ative j1ernber 

Heard the petitioner in person and !lr.R.L.Vjn, 

learned advocate for the respondents. 

we notice\ that the aplication so far as it seeis 

unitive action against the officers trJ.legedly did not 

roperiy aply their mind to the request of the applicant 

for transfer is not in order. Further) the applicant 

requested for transfer which the respondents duly consJder 

nd the reply at Annexure A-7 says that the applicant and 

one -1.6.Parihar requested for transfer to Ajmer Division 

and George Alex Vaz requested for transfer to BomDay. The 

adciiistratior 	iei that their individual requests for 

transfers cannot be considered at present as they have been 

posted to their resective posts only a few uonths back 
11 

w hh reply given appears t3—---8 proper 	.n view of 

the aforesaid findings the application 	not ocing in 



:2: 

order, we hereby reject the application without any 

order as to costs, 

(.c.Bhatt) 
	 (M.N. Sirigh) 

Judicial Member 	 14.dnhinistrative Member 

a.a.b. 

4 



.) .ti./453/9O 

Shri Lakshrai Narayan 
Works Manager, Lco Shop, 
Dahod. 

Versus 

The Secretary, 
Railway Board, 
iail Bhawau, 
ai Sine 4arg, 

iTew Delhi. 

General Manager, 
western Railway, 
Churchgate, 13obay. 

Applicant 

3 • 	Shri L.L .Khe L4, o his successor 
Chief Mech.ngineur, 
Western Railway, 
chirchgate, Bombay. 	 : Responderts 

Coram : JLon'ble Mr. M.M.Singh 	* Administrative Member 

i-ion' ble Mr. .C.Bhatt 	Judicial Member 

ORDE IR 

Date: 14-2-1991 

Per: HQn'bie Mr. M.M.Sing 	 Administrative Member 

Heard the petttto"zr in person and Mr.R.M.Vjn, 

learned advocate for the rspondents. 

we notice\ that the application so far as it seks 

unitive action against the officers 	egedly did not 

uperiy apply ti-A4r iAnd to the request of the applicant 

or transf: Is not in oruer. Further the applicant 

ruquested for transfer which the respondents duly conser 

and the reply at inrieure A-7 says that the applicant and 

erie i4..ar1har reçuesten for traasf;r to Ajmer Division 

aad George Alex Vz recjue3ted fr trdnsfer to Bombay. The 

adgijaistratlon 	dthat tk.eir individual requests for 

transfers cannot be co idered at rent as they have been 

ted to their respcctiv pts enly a 1ew months back 

wjbh reply given appears to be as propr 	in view of 

the aforesaid findings, the application is not being in 

. .2. . 



'" M.Sjngh) 
strative Member 

:2: 

order we hereby reject the application without any 

order as to CoaLs. 


